nl TEM NO. 53 COURT NO. 5 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petitions for Special Leave to Appeal (G vil) Nos.18960-

18961/ 2010

(From the judgenent and order dated 14/05/2010 in WP No.
1497/ 2010 & RA No. 344281/2009 in WP No. 14775/2006 of The H GH
COURT OF JUDI CATURE AT ALLAHABAD)

M S N JHARA BROTHERS Petitioner(s)
VERSUS

CANARA BANK & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

Dat e: 08/08/2011 These Petitions were called on for hearing

t oday.

CORAM :

HON BLE MR JUSTICE D. K. JAIN

HON BLE MR JUSTI CE ASOK KUVAR GANGULY
For Petitioner(s) Sanj ay Parikh, Adv.
A.N. Singh, Adv.
Mant a Saxena, Adv.
Ani t ha Shenoy, Adv.
For Respondent (s)
r-4 P.C. Agarwal, Sr. Adv.
Anbuj Agarwal , Adv.
Nitin Singh, Adv.
Vi pin Gupta, Adv.
Jitendra Mohan Sharma, Adv. (N P)
rr 1&2 Praveen Jain, Adv.
Mukesh Kurmar, Adv.
M's. Meenakshi Sood, Adv.
for MS. MV. Kini & Associ ates

S5 SFSSS FFSS

r-5 M. Abi nash Kumar M shra , Adv.

UPON hearing counsel the Court made the follow ng

ORDER
Perused the letters.
Let r ej oi nder af fidavit be filed within

f our weeks.
Li st thereafter.

(VI NOD LAKHI NA) ( KUSUM GULATI)
Court Master Court Master



